
71 Wrltttn An.rn,ers MARCH 14, 1985 Wrltttll AIl.IWtrs .,:! 

(a) whether it is a fact that fre.­
quent violation of Border fules are 
witnessrd in Trd('.Bllr.gll~dcr" DOlder in 
West Bengal by the Bangladeshis; 

, (b) how many foreign nationals 
have been detected by BSF in Border 
of West Bengal and Bangladesh during 
the 3 last years; and 

(c) the steps Government propose 
to take to strensthen the vigil? 

nIE MINTSTER OF STATE IN 
THE MINISTRY GF HOME AFFAIRS 
(SHRIMAT! RAM DULARI SINHA) : 
(a) No, Sir. 

(b) The number of foreign nationals 
detected by the BSF on West BeT'gal. 
Baneladesh border w(!s 4,120 in 1982; 
9,548 in 1983; and 9,864 in 1984. ' 

(c) Constant v'igil is maintained by 
the BSF in the border. Additional BSF 
units hav''; been induoted and more 
b~rder out posts have been established. 
More watch towers are being erected 
and patrolling over land and riverine 
routes has been intensified. 

Agitation in Statl's Against Reservation 
Policy 

1~. SHRI SODF RAMAIAH : Will 
the Minister of HOME AFFATRS be 
pleased to state: 

(a) whether Goverr.ment's atten­
tion has been drawn to the recent agio 
tation ngainst the reservation in Gujarat 
and Madhya Prndesh; 

(a) if so, the details and Central 
Government's stand on this issue; 
and 

(c) steps taken, if any, by the 
Union Government to intervene and 
settle the issue? 

THE M1N!STfR OF STATE IN 
THE MINISTRY OF HOME AF­
FAIRS (SHRIMAil RAM DULARI 
SINHA) : (a) to (c). Reports have beea 

received that the students in Gujarat 
and Madhya Pradesh st!!rted aj!itation 
in both ~tatcs against the St:;te Go\'err­
ments, decision to increase quota ·of 
reserved seats in profrssiol)l'1 ('ollel!t'. 
The agitation has been in the form of 
boycott of classes aT'd e)(r-mination~, 

holding prrcnsirn/rc.llies, bHdh. for­
cible closure of shcps etc. 

According to the existing Central 
Governmcnt/U.G.C. guidelines on 
the subject, 22.5% of sents in all are 
required to ~e rfsCT\"Cd fer students 
belonging to SC/ST communities (15 % 
for S. C. and 7.5/~ for S. T.). Whil e 
Central universities arc expected to 
follow the Central GovclTmcr,t.l'CC 
guidelines regarding reser\'ation for 
c;C/ST, the universities established ur.­
drr Acts of state Legislatures gener· 
a lIy follow the reservat ion policy and 
instructions issued by Ih~ respective 
sta,e Governments who arc primarilY 
responsible for implementt.tion of reo 
servation policy. 

Antl.NaHollal Activlt:(s of SfC~ssionist 
in J&K 

16. SHRI MOHD. MAHFOJ AU 
KHAN: Will the Millistn of HOME 
AFFAIRS be pleased to state: 

(a) whether GGvclT,mu,t are ~\\are 
of the grcwirg anti.national &ctivities 
r,f the seces~i(.nist ell mlf ts bdcr ging 
to the sc·call(d KasJ.mir LIberation 
Front in the State of kmmu ard KIl~h· 

mir ar:d their recent violent demonstra 
tionswhen s(me pClSons were killed 
in Srinagar in police firing; ar.d 

(b) if so, the details thereof and 
the renction of Government in regard 
thereto? 

THE MiNISTER OF HOME AF. 
FAIRS (SHRI S. B. CHANAN) : (a) 
and (b). The Government are tware 
that seme elements IIrt! ir<1uJainl in 
secession'st ard anti-n:itional activities 
in Jammu ar.d Kashmir, The Govern­
mt'nt views their r.ctlvitics with cor.cern 
and brings thl'm to the,noti~c of the State 
Govt. for appropriate act"'on und~i· I~';. 




